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Mr. M.K Qhara, Counsel 

0 -R 0 -E i (Oral) 

Justice SM Vishnu Chandra GuDta. Judicial Member: 

Ld. Courcs& fr the appIian1 is not present. 

On earlier occasion too, none was present on behalf of the applicant 

i.e. on 13.3:2015 and 18:1:2016. it appearslhaiihe appliantis ntThdinedto 

pursue the application. td. Counsel for the respondents is present 

Hence, petition is-dismissed for non-prosecution. 

(Jaya Das Gupta) 
	

(Vishnu Chandra Gupta) 
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